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Indian Delegation to Japan and Hong-
kong to pursuade the Toy Manufac-
turers for shifting of industries to India

3052. SHRT INDRAJIT GUPTA:
Will the Minister of FOREIGN
TRADE be please to state:

(a) whether the India Investment

Centre recently sponsored a delegation
to Japan, Hongkong and Singapore in
order to pursuade tov manufacturers of
these countries to shift their units to
India where wages are lower;

(b) if so, whether Governmeént's
approval was sought and obtained for
sending such a mission;

(c) whether the mission was success-
ful ; and

(d) the reaction of indigenous
manufacturers to this move?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): (a) to (d).
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Indian Investment Centre were contra-
cted to undertake a Study of India’s ex-
port potential of toys and decoraions,
and with the approval of Government
of India a survey team was deputed
to Japan, Homgkong and Singapore
with the purpose of studying the con-
ditions and pin-pointing the major fac-
tors that enabled thesc countries to em-
erge as  leading  toy manufacturers.
The team was neither empowered to
nor did it negotiate with toy manufac-
turcrs regarding shifting their units to
India ; the team was a fact finding re-
scarch mission. Its preliminary findings
have been made known to the Indian
Tov Manufacturers  Association  who
are cvincing keen interest in exploring
possibilities to enter the international
trade.

Guaranteec for Investments in Joint
Venture Abroad

3053. SHRI C. K. CHANDRAP-
PAN : Will the Minister of FOREIGN
TRADL be pleased to state :

(a) whcther Government have pre-
pared a forcign investment guarantee
scheme for underwriting risk in setting
up joint ventures abroad; and

(b) if so, the main features thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE)Y): (a) No, Sir,

(b) Does not arise.

Liberaltsation of Policy for Investments
in Asian Countries

3054. SHRI K. BALADHANDA-
YUTHAM :
SHRI BHOGENDRA JHA :
Will the Minister of FOREIGN

TRADE be pleased to state :

(a) whether Government have deci-
ded to liberalise policy towards Indian
Investments in Asian countries; and

(b) if so, in what way the policy is
to be liberalised ?

THE DFEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A. C. GEORGE): (a) and (b).
The Government encourages Indian en-~
trepreneurs in setling up industrial joint
ventures in all the countries. The policy
of the Government in this regard is





